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Reg No: IBBI/IPA

H.No. 8-2-248/A/5/16,

Road N

Date:09-04 -2024 Mail id:chakilar
Place: Hyderabad

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
“HOGAR CONTROLS INDIA PRIVATE LIMITED OPERATING IN HOME AUTOMATION
INDUSTRY AT HYDERABAD, TELANGANA
(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

[:X:]] STATE BAN

Stressed Assets Recovery Br

H.No. 1-8-563/1, 1st Floor, Oppj

RTC ‘X’ Roads, Chikkadpally, H
Telephones: 040-23461610, Fax: 040-2346161

DEMAND NO°

Sub: Notice u/s 13(2) of Securitisation and Recon
Enforcement of Securig Interest Act, 2002 (hereir

Name of the Borrower/Guarantor & Address : S
Makkena Manohar Rao, H.No. 1-24-330, Laxmi Na
Kala Theatre, Secunderabad-500 015. Cell: 72!
johnjabraj80@gmail.com. Office Address: Sri. Makk
Products Ltd., S.No. 119/AA1, 119/AA2, 118/AA1
Telangana. Property Address: Sri Makkena John .
Rao, Flat No. 411, Block-2, Parijatha Pride Apartment,

Atyour request, you have been granted Housing L
HOUSE (RP ROAD) BRANCH (02788) of Rs. 28,00,(
only) from time to time, various credit facilities by v
various assets creating security interest in favour of tf
the said credit facilities and the security agreement(s
stated in Schedule ‘A’ and ‘B’ respectively excluding pli
the financial assistance with an undertaking for repayr
in terms of the said agreement(s)/document(s). You ha
deposit of title deeds/ Registered mortgages creatin
Bank. The documents relating to such mortgage are als
particulars of the secured assets are specifically state

You have also acknowledged subsistence of the
credit facilities by executing confirmation of balances an
from time to time. The operation of and conduct of tt
credit facilities have become irregular and the debt has
Assets on 08-03-2024 in accordance with the dire
classifications issued by the Reserve Bank of India ¢
by you in repayment of principal debt and interest ther¢
also secured by the personal guarantee of (N/A) De
failed and neglected to repay the said dues / outstand

Therefore, the Bank hereby calls upon you u/s 1
notice to discharge in full your liabilities stated hereun
the date of this notice. Your outstanding liabilities (ir
Banks is the sum of Rs. 27,10,151-00 (Rupees Twe
One Hundred and Fifty One only) as on 11.03.202
interest at the contractual rate on the aforesaid amoun
cost, charges, etc.

If you fail to repay to the Bank the aforesaid sum of
Seven Lakhs Ten Thousand One Hundred and Fifty
further interest and incidental expenses, costs as stat
13(2) of the Act, the Bank will exercise all or any of the
(4) of Section 13 and under other applicable provisions
notice thatin terms of Sub-Section 13 of Section 13 yo
otherwise the said secured assets detailed in Schedul
written consent of the Bank. The Bank reserves its r

.| Name of the corporate debtor along with

PAN/CIN/ LLP No.

Hogar Controls India Private Limited
PAN: AABCZ0720A
CIN: U74999TG2017PTC116470

.| Address of the registered office

Office Unit 1002, 10th Floor, Sandhya
Techno 1, Gachibowli Rd, Opp.Sunshine
Hospitals, Raidurg, Rangareddi,

Hyderabad, Telangana - 500032

. | URL of website

www.hogarcontrols.com

. | Details of place where majority of fixed

assets are located

Office Unit 1002, 10th Floor, Sandhya
Techno 1, Gachibowli Rd,0pp.Sunshine
Hospitals, Raidurg, Rangareddi,
Hyderabad, Telangana - 500032

5. Installed capacity of main products/ NA
services
6. | Quantity and value of main products/ Particulars FY2022-23
services sold in lastfinancial year (Amount in Lakhs)
(Audited)
Product 2275.42
.| Service 1518.20
7. | Number of employees/ workmen 120 employees 8 workmen
8. | Further details including last available Detailed can be sought by emailing to:

©

financial statements (with schedules) of
two years, lists of creditors are available

|| atURL:

cirp.hogar@gmail.com mark cc to
manjeetbucha@gmail.com

Eligibility for resolution applicants under
section 25(2) (h) of the Code is available
atURL:

Detailed can be sought by emailing to:
cirp.hogar@gmail.com mark cc to
manjeetbucha@gmail.com

10, Last date for receipt of expression of interest| 23-04-2024

11.] Date ofissue of provisional list of 03-05-2024
prospective resolution applicants

12.| Lastdate for submission of objectionsto | 08-05-2024

rovisional list

13.| Date of issue of final list of prospective 18-05-2024
resolution applicants

14.| Date of issue of information memorandum, | 23-05-2024
evaluation matrix and request for resolution
plan to prospective resolution applicants

15.| Lastdate for submission of resolutionplan | 22-06-2024

16.| Process email id to submit Expression of cirp.hogar@gmail.com

Interest

liabilities that may arise under the outstanding Bills [

Date: 08-04-2024
Place: Hyderabad

Sd/-
MANJEET BUCHA
Resolution Professional

For Hogar Controls India Private Limited

Regn No: IBBI/IPA-002/IP-N00808/2019-2020/12551

Add: 5-9-91&93, D.No. 204, 2nd Floor, Shakti Sai Complex,

Beside Udai Clinic, Chapel Road, Abids, Hyderabad, Telangana — 500001

AFA No: AA2/12551/02/241024/202943 valid up to 24/10/2024

Ph: +91-9346955001

Letter of Creditissued and established on your behalf 2

R QR S S AT

to the Members of the
ff date to cast their vote
mote e-voting has been

Tuesday, April 09, 2024 at|"

lok Purohit & Associates,
Scrutinizer for conducting
mbers holding shares in
Company's Registrar and
ress so far, are requested
electronically with RTA at

the Registrar and Share
m / contact@skcinfo.com
Company's website i.e.
m

April 05, 2024. A person
rpose only.

the last date of e-voting
lommunicated to the stock
volexports.com.

Company Secretary and
33 2474 8900 and email:
pu may contact NSDL at

the Board of Directors
phool Exports Limited
Sd/-

Kushal Joshi

nd Compliance Officer)
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TUESDAY, APRIL 9, 2024
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Regn No: IBBI/IPA-002/IP-N00808/2019-2020/12551
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